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3. The Sr.Divl.Personnel Offi

This
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. the lapse of six

IN THE CENTRAL ADMINISTSRATIVE TRIBUNAL :

ORIGINAL APPLICATION No: 1153 of 1996.

DATE

F DECISION : 03-10-96.

Smt. M,Ashwarthamma

Vs.

1. The Union of India, Rep.by

the General Manager,
SC Rly, Rail Nilayam,
Secunderabad., ‘

2. The Divl.Rly.Manager(P),

SC Rly, Hyderabad(MG)Divis
Secunderabad.

SC Rly, Guntakal.
Counsel for the applicant
Counsel for the Respondents
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THE HON'BLE SHRI R.RANGARAJAN

ORAL ORDER (PER HON'BLE SHRI R.RANGARAJAN :
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: Mr. S.Ramakrishna Rao
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Dated The 3rd

{R.RANGARAJAN)
MEMBER( ADMN. )

October 1996,

(Dictated in th

SPR

e Open Court)
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Copy to:=-

1. The General Manager, S.C.Railway, Railnilay%m,
tnion of India,Secunderabad.

2. The Divisionai Railway Manager{P}, S.C.Railway,
Hyderabad (MG) pivision, Secunderabad.

3, The Sr. Divisional personnel Qfficer, S.C.Railway,
Guntakal. :

4, One copy to sri. S.Ramakrishna Rao, advocake, CAT, Hyd
5, One copy to Sri. c.V.Malla Reddy, SC for Rllys, CAT,Hyd
6.' one copy to Dibrary, can, Hyde.

7, One spare COpY.
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